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17 57 hrs.

DEMANDS FOR SUPPLEMENTARY 
GRANTS (MYSORE), 1970-71

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA) : 1 beg to present a 
statement showing Supplementary Demands 
for Grants in respect of the State of Mysore 
for 1970-71. With your permission, Sir, I 
aho lay the explanatory statements. Rather 
than reading them here, 1 would like to 
lay them on the Table of the House, that 
is, for Orissa, Mysore and West Bengal.

MR. SPEAKER ; Yes.

17.58 hrs

BUSINESS OF THE HOUSE—Canid.

MR. SPEAKER: Now, before we 
adjourn, I would like to say one thing. 
Some of the Members or vqry keen to go 
to their respective constituencies as a 
number of things are yet to be doae about 
filing there accounts and all that. There 
were two suggestions either to adjourn to 
the third week of April of we finish the 
business by the 2nd. I discussed it with- 
the Minister of ParHunentftry Afffcirs, I 
got the list of business. I tl»nk, if we 
sit for a litite overtime, say, by an hour (of 
two days, we <wo finish tltf* business by the 
2nd. We will try to finish the business by 
the 2nd evenio* and then we a4jcNtta sine 
die ^  it could fate possible. The btniMts 
watftied oJkfy opto the 7th* Some, of it 
has already boen disposed ^f. Hie other 
n m b ^ < b w fym  we wtii islsih, by m }s$  
*mt% vm titttf, dytiitoZttd. t t o m m
m u m m iM tik ,


